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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

0O.A. NO. 309/2019

In the matter of:

Residents of Village Kamruddin Nagar ...Applicant
Versus
Govt. of NCT of Delhi & Others ...Respondents

ACTION TAKEN REPORT ON BEHALF OF DELHI
POLLUTON CONTROL COMMITTEE WITH RESPECT TO
ORDER DATED 06.05.2019.

. That this Hon'ble Tribunal in above referred matter vide its order
dated 06.05.2019 ordered as follows:

"Grievance in this letter, which has been treated as an
application, is against illegal operation of PVC Units in
Village Kamruddiin Nagar, Narela, Delhi-110041. It is stated
that though the sealing team of MCD had sealed some units,
many units engaged in manufacturing of PVC grinder etc. are
still  continuing. It is necessary to remove three phase
electricity connections so as to prevent operation of PVC units

causing lot of pollution.

. That at the outset it is submitted that the issue of this IA is covered
under OA No. 56/ 2013 titled as, * Mahavir Singh vs GNCTD and
Others” and OA 57/ 2013 titled as , *“ Satish Kumar Vs GNCTD and
Others”. Both the matter are now listed before this Ho'nble

Tribunal for 19.11.2019




3. That it is most respectfully submitted that, this Hon'ble Tribunal
vide order dated 05.08.2019 directed to the Oversight Committee
headed by Justice Pratibha Rani, former Judge of the Delhi High
Court, to file its final report before 31.10.2019.

4. That, in compliance of the order passed by This Hon'ble Tribunal,
as mentioned above, sealing drive was started w.e.f. 15.07.2019 by
the joint committee comprising North DMC, DPCC, District
Magistrate, Delhi Police, BSES & TPDDL for Narela Zone and the
same is ongoing as on date. During the said drive, following actions

were taken especially in Village Kamruddin Nagar:

Name of |[No. of No. of [No. of [No. of
village units units units units
identified found found Sealed
vacant running (till date)
except
_ PVC
Kamruddin 58 16 19 23
Nagar

Copy of the action taken report dated 30.08.2019 issued by
Assistant Commissioner Narela Zone is enclosed herewith as

Anunexure C-1 (Colly).

5. That, three phase electricity connections, which were used for PVC
units have been disconnected during the joint drive, as mentioned

above.

6. That Environmental Damage Compensation of Rs. 9,80,21,250/-
(Rs. Nine Crore Eighty Lacs Twenty One thousand Two Hundred
and Fifty only) has been levied on 23 units that have been sealed as
mentioned in aforesaid report.

7. The present status report may kindly be taken on record and matter
may kindly be disposed off.

oy
njay Vatts)
Environmental Engineer
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ATR/ .sm'ru;s REPORT  Aypnoxur?—

DATE OF HEARING : 30.08.2019

Most Respectfully Showeth:

That In compliance of the order of Hon'’ble National Green Tribunal
passed in the case titled Residents (;'lf Village Kamruddin N_agér Vs. Govt,
of NCT of Delhi & Ors., 0.A. No. 309 of 2019 in Naﬁénél Grcen Tribunal
regarding unauthorized/ illegal running of plastic waste segregation /

recycling units in area of Village Kamrudding Nagar.

That sealing drive was started w.e.f. 15.07.2019 by the joint committee
comprising North DMC, DPCC, District Magistrate, Delhj Police, BSES &
’I‘PDDL for Narela Zone and the same is ongoing as on date. Durmg the

- said dmre following actions were: taken especially in Village Kamruddin

Nagar as per detail below -

f . 2 No. of
Name of No. of units No.fiof uéuts ; No. of um?s ity
"Village: identifled | pun o m"’“’?‘-g Sealed
: vacant except PVC .
; _(tdl date)
Kamruddin 58 16 19 23 '
Nagar
Bt
A

ASSISTANT COMMISSIONER
' NARELA ZON
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